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'CENTRAL ADMINISTRATIVE TRIBUNAL
BANGALORE BENCH s BANGALORE

APPL ICATION BD. 311/1994 & 331

To 333/1994
DATED THIS THE EIOHTEENTH DAY OF AUGUST, 1994

Mr. Justice P.Ke Shysmeundar, vVice Cheirmen

Nr. T.Vs Remanesn, Member (A)

1. Mre K.H, Kadalaiah
Son of Hucohiah
Aged about 24 ysers
Attender cum Messengsr

2, mr. N. Mohan
- Son of late K,S.N, lyengar
Aged about 23 yesrs .

priver.

3. Mr. OsM. Vankateshaiah

Son of mudalieh
Aged about 24 years
Attender-cum-Messenger

4, Mr. Srinivasaiah
Son of Girigowds
Aged about 23 years ' :
Attender cum Messenger. eee Applicents

All ere working in ths 0ffice of the Executive
Enginger, Civil Engineering Division 111,

~ Civil Conetruction unit, ministry of Eavircnment
- & Forest, 18th Croes, Melleswersm, Bangalore-3,

o '(ByzSh:'g '*:oagj.;:gg#iaishrhn,vmd‘veéat-) e

Ve.

1+ The Executive Engineer
Civil Emgineering Division I11
Civil Construction unit
Minietry of Enviromment & Forest
18th Cross, Malleswarem, Bangalore=-3,

2, The Executive Engineer
Civil Engineering Divisicn = I
Civil Construction-}
Mministry of Eavironment & Forest
pafyeveren Bhavan, CGO Complex ’
Lodhi Road, Mew Delhi - 110 003, e«ee Respandents

(By M.S. padmarejajah, S.C.G.5.Ce
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Heard. Admit,

2. We grant leave to prosscute this matter

sinco it is a clses grievance and is dirocted against an

order of the Exocutive Enginesr, Civil Engineoring Division
111, Civil Construction Unit, Ministry ol’ Environment

& Forssts, Béngeloro, (R=1) c8lling for c‘iaﬁdxda.taab from
the Employment Exchangs for filling up 2 ﬁosts of paon
(Group *D* posts) in his oatablxomiat. ITha applicants

ssriocusly n@iﬂ; appointesnt to the seid pdéts-:froa out

that they had boen working on such posts designatsd ss

of thoee sponsorsd by ths Employment Exc ange on ths ground
Attendant-cum-Ressenger/Driver although m;n & contract basis

‘ : ) | . '
under which they virtually lived from day to day bscause
in terms of the contract, their tenurs lasted only for 8
period of 6 months 8t a time with artificiel breaks in betwesn.

Respondent = 1 floated tenders and the appointments wers mads

.....

out of the tenders. Thres applicants who| successfully

:' mg as':pious.'(?:aéfondor-l}:db—ﬂqjqung-:)' |

and ons es Oriver. They wers peid anAa,m)lmt Qu;aiod as premium
for the service rsndersd by them from B S‘;SE)/-'- t.o & 1100/
per month. fhey wers elso eligibls for a;jmg gvertime wages,
if they put in extra hours after duty tmfja. | It; so transpired
from the year 1989 till the prassnt move q;;f zecruitaent
through the Eﬁpldyment Exchangs which uas;resotted te in

September, 1993 vide Annexure=-Q.

cerstfe
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3 0f course, it is very heert rending te

note that people who have been working like this for

the last few years in this orgenisetion should now be

- told to quit. to meake way for others. But then 1ittle -

can be dons to assist them bec§usa we find from the
coriospondonco produced both oq‘hohalf of the applicents
and the department that the strength of the peons in
Group *D* category hes been cut frem S to 2, The
raeultant.p081tiqn is only 2 people can find work and

not the others. what the department is proposing to

do is to invite nominations from the Eaployﬁént Exchangs
and ve are told that the Employment Exchange has' forwarded

8 1list of candidates and the department will offer

‘appointment only to those and not to the applicants who had

been working for the last few years, we find from one
of the lstters addressed by the former Exscutive Engineer,
Mr. Eswarayya, which is 1{terally a testimonial exemplifying

the good work done by 8ll thess epplicants,

4, : xtfsoohs.appropriats for ws to direct - . . - -

Rospoadent no.1 to consider the case of a1l thasa 4 applicantl

who are aspitants for the posts of Paons along with those

‘sponsored by the Eaployment Exchange. As fer as possible,

and 8ll things being equal, we would direct Respondent no.1
to give prefersnce tp these epplicants and ensure their
continuance in the department. But, of courss, 1if the
candidates from the Employment Exchangs wers to outweigh
the credantials eof these applicants, that is & different
matter, But as far as possible Respondent-i will give

ecightage to the service rendered by the epplicente and see
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| whet can be done to f111 up the 2 posts of Paone keeping

in view the reservation procedurs.

5. With these observations, this
| applicatien stands disposed of. No costs. : - ';
| . ? .
| S~ Sel~

(T.V. RAMANAN) (PeKo SHYARSUNDAR )
" MEMBER(A) . VICE CHAIRMAN :
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